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SiliCOD, which is now fully owned subsidiary 
of Mouut Cbemical1& and Industrial Corpo­
ration, followifta mess81e was received on 
3rd March 1986 : 

UReaular power supply given on 
February 28 by Tamil Nadu State 
Electricity Board.. Start-up works 
proceeding smoothl,. U 

(c) and (d) It is too early to estimate 
cO&t. as the industrial plant is still to 10 into 
reaular production. 

E:drac1ltloll Treaty wltll U. 1[. 

2518. SHRI V. SOBHANADRESWARE 
RAO: 

SURI P. M. SA YEBD : 

SHRI BHATTAM SkI RAMA 
MURTY: 
SHR] VIRDHI CHANDER JAiN: 

SRRI ANANT A PRASAD SETH1: 

SHRI AMAR ROYPRADHAN: 

SHRI R. M. BHOYE: 
SUR) AKHTAR HASAN: 

(b) The Indian draft is a comprehensive 
OM and incorporates various types of 
offences whi~b should be made extraditable. 

(c) Respoose of tbe : U.K. OovemmtDt 
is awaited. 

(d) Yes, Sir. 

(e) The proposal oftbe U. K. Go'Vem. 
ment to extend to India the provisioDs 01 ,be 
Suppression of Terrorism Act, 1978t as also 
India', proposal for a comprebensive Ex1ra .. 
dition Treaty were discussed. The response 
or tho U.K. Government Is awailed. 

ReeGMtItutloa u' FOld'" 01 tile IOII~ 
oll'klal "4,150., COID_ttee for 

S"aflltrate Sefaft SuI .. P-Ioo 

2519. DR. PHULRENU OUHA • 
Will the Minister of HOME AFFAIRS ~ 
pleased to state : 

(a) wbether the Government bas re­
CODStit?ted a NOll-Official Advisory 
Committee for Swatantrata Saioik Samman 
Pension Scheme; and 

Will tbe Minister of EXTBR.NAL (b) if 80. what are tbe functions of tbe 
AFFAIRS be pleased to state : Committee ? 

(a) whether Government of India have 
proposed to tbe Government of tbe United 
Kingdom the draft of an extradition treaty 

. ttl obtain extradition or terrorists from the 
United Kingdom for trial in India for tbeir 
acts of terrorism directed against India; 

(b) if so, the details thereof; 

(c) the reaction of U. K. Oovernment 
thereto; 

(d) whether it is a fact tbat a Briti.h 
team of legal experts had vi.ited India 
recently to discuss this matter : and 

(e) if so, tbe outcome of the discuHion 
beld? 

THE MINISTER. OF EXTERNAL 
AFFAIRS (SHRf B. I.. BRAGA T): (8) 
Yet. Sir, ' 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF INTERNAL 
SECURITY (SHRI ARUN NEHRU) = (a) 
Yes, Sir . 

(b) The CommiUee advises the Ministry 
of Home Affairs on impertaDt matte,.. 01 
policy and procedure pertaining 10 tbe 
.implementatioD 0' Swataotrara Saioit 
Sammao PenSiOD Scheme. 

A ........ t •• COIIfrol Data C ........ 
ror MaW,._ COIDput .. 

2520. SHRI SATYENDRA NARAYAN 
SINHA: Will the PRIME MINISTER be 
pleased to Itate : 

<a) whether an QreetneDt bat bceo 
arrived at or J. under discussion wIth 
Coatrol Data Corpalation of USA' for 
manufacture of mainframe computers in tbe 
countrY , 




